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 Title:  Announcement  of  Government  Business  during  the  remaining  part  of  the  Monsoon  Session,  2000  by  the
 Minister  of  Parliamentary  Affairs.

 MINISTER  OF  PARLIAMENTARY  AFFAIRS  AND  MINISTER  OF  INFORMATION  TECHNOLOGY  (SHRI  PRAMOD
 MAHAJAN):  Sir,  with  your  permission,  |  rise  to  announce  that  Government  Business  during  the  remaining  part  of  the
 Monsoon  Session,  2000  will  consist  of:-

 1.  Consideration  of  any  item  of  Government  Business  carried  over  from  today's  Order  paper.

 2.  Discussion  and  voting  and  consideration  and  passing  of  the  Appropriation  Bills  relating  to  the  following:-

 a.  Demands  for  Excess  Grants  (Railways)  for  1997-98.
 b.  Supplementary  Demands  for  Grants  (Railways)  for  2000-2001.

 1.  Consideration  and  passing  of  the  following  Bills:-

 a.  The  Protection  of  Human  Rights  (Amendment)  Bill,  2000
 b.  The  Punjab  Municipal  Corporation  Law  (Extension  to  Chandigarh)  Amendment  Bill,  2000.
 c.  The  Aircraft  (Amendment)  Bill,  2000.

 1.  Consideration  and  passing  of  the  following  Bills  as  passed  by  Rajya  Sabha:-

 a.  The  Constitution  (88  Amendment)  Bill,  2000
 b.  The  Constitution  (86  Amendment)  Bill,  2000.

 1.  Consideration  and  passing  of  the  following  Bills  after  they  have  been  passed  by  Rajya  Sabha:-

 The  Workmen's  Compensation  (Amendment)  Bill,  2000.
 The  Passport  (Entry  into  India)  Amendment  Bill,  2000.
 The  Indian  Boilers  (Amendment)  Bill,  1994.
 The  Multimodal  Transportation  of  Goods  (Amendment)  Bill.
 The  Forfeiture  (Repeal)  Bill,  2000. (0
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 1.  Consideration  and  adoption  of  the  Resolution  seeking  approval  of  the  House  to  the  proposal  of  the
 Government  to  reject  the  Award  given  by  the  Board  of  Arbitration  in  C.A.  Reference  No.  6  of  1981  relating
 to  revision  of  rates  of  Overtime  Allowance.

 2.  Consideration  and  adoption  of  the  Resolution  seeking  approval  of  the  House  to  the  proposal  of  the
 Government  to  reject  the  Award  given  by  the  Board  of  Arbitration  in  C.A.  Reference  No.  11  of  the  1992
 relating  to  upward  revision  of  pay  scales  of  Stenographers  Grade  ‘Dਂ  of  Central  Secretariat
 Stenographers  Service.

 श्री  राम  टहल  चौधरी  (रांची)  :  महोदय,  मैं  निम्नलिखित  प्रस्ताव  अगले  सप्ताह  की  कार्यसूची  में  सम्मिलित  करने  का  प्रस्ताव  करता  हूं  :-

 [सूद  दस-बीस  गुना  बढ़  गया।  जिसे  गरीब  किसान  कभी  दे  नहीं  पाएंगे

 अत:  केन्द्र  सरकार  से  आग्रह  है  कि  झारखंड,  वनांचल  क्षेत्र  के  [सभी  बैंकों  के  छोटे  किसानों  का  ऋण  माफ  किया  जाए।

 श्री  नवल  किशोर  राय  (सीतामढ़ी)  :  अध्यक्ष  जी,  आगामी  सप्ताह  की  कार्यसूची  में  निम्न  जज  को  जोड़ा  जाए-

 जसीतामुड़ी-मुजफ्फरपुर  रेल  लाइन  का  गत  वो  में  निर्माण  कार्य  प्रारभ  करने  के  लिए  बड़े  जोरशोर  से  शिलान्यास  किया  गया  था  किन्तु  अभी  आधा  दर्शक  समाप्त  होने
 को  आया,  परियोजना  का  निर्माण  कार्य  शून्य  के  बराबर  ही  पूरा  हो  पाया  है।  परियोजना  के  निर्माण  के  लिए  वाक  रेलवे  बजट  में  राशि  आवंटित  नाम  मात्र के  लिए  ही
 होती  है।  अतः  निर्माण  कार्य  में  कोई  प्रगति  [सम्भव  नहीं।  अतः  मेरा  अनुरोध  है  कि  इस  पर  चर्चा  की  जाये  कि  विकास  के  प्रति  सरकारी  इस  सम्मान  पर  आगामी  सप्ताह  ।
 विचार  किया  जाये।

 गये  वों  की  भांति  इस  वा  भी  पुनः  उत्तरी  बिहार  को  नेपाल  से  आने  वाली  बरसाती  नदियों  के  अतिरिक्त  जल  के  कुप्रभाव  को  झेलना  पड़  रहा  है।  इस  वा  के  अतिरिक्त



 जल  के  कुप्रबंध  के  लिए  नेपाल  सरकार  से  वार्ता  आवश्यक  है।  अतः  मेरा  अनुरोध  है  कि  जल  कुप्रबंध  हेतु  परियोजना  बनाने  संबंधी  वार्ता  में  बाढ़  प्रभावित  क्षेत्रों के  स्थानीय
 जन-प्रतिनिधियों  को  भी  शामिल  किया  जाये।

 DR.  V.  SAROJA  (RASIPURAM):  Sir,  the  following  item  may  be  included  in  the  next  week's  agenda:

 Some  Scheduled  Caste  and  Scheduled  Tribe  employees  of  the  Railways  have  been  chargesheeted  and
 punished  under  some  rules.  Punishments  imposed  are  in  excess  of  the  punishments  prescribed  under
 rules.

 DR.  A.D.K.  JAYASEELAN  (TIRUCHENDUR):  Sir,  the  following  items  may  be  included  in  the  next  week's  agenda:

 1.  Need  to  expedite  setting  up  of  an  energy  plant  based  on  tidal  waves  at  Kulasekarapatnam,  the  first  of  its
 kind  in  the  world  in  Tiruchendur  constituency.

 2.  Need  to  modernise  and  expand  Kanyakumari  railway  station  by  allocating  adequate  funds  and  starting
 several  trains  from  there  to  various  parts  of  the  country.

 SHRI  BASU  DEB  ACHARIA  (BANKURA):  Sir,  the  following  items  may  be  included  in  the  next  week's  agenda:

 1.  The  Government's  decision  to  close  down  six  Central  Public  Sector  Undertakings  namely  MAMC,
 BPMEL,  NBCIL,  WIL,  RIC  and  TAFCO.

 2.  The  hutments  of  the  poor  and  downtrodden  people  living  in  slums  in  Delhi  are  being  demolished.
 Thousands  of  poor  people  are  being  evicted  and  thrown  to  the  street  without  making  alternative
 arrangement.  Demolition  should  be  stopped  forthwith.  There  should  not  be  any  demolition  without  making
 alternative  arrangement.

 PROF.  UMMAREDDY  VENKATESWARLU  (TENALI):  Sir,  the  following  items  may  be  included  in  the  next  week's
 agenda:

 1.  Recommendations  of  111  Finance  Commission  and  their  ill  effects  on  the  developing  States.

 2.  Discussion  on  National  Agriculture  Policy  document  tabled  by  the  Minister  of  Agriculture  in  Parliament.

 डॉ.  बलिराम  (लालगंज)  :  अध्यक्ष जी,  आगामी  सप्ताह  की  कार्यसूची  में  निम्न  विाय  को  [सम्मिलित  किया  जाये-

 उत्तर  प्रदेश  में  स्थित  आजमगढ़ व  मोहम्मदाबाद  रेलवे  स्टेशन  सैंकड़ों  वा  पुराने  हैं  लेकिन  इन  स्टेशनों  पर  नागरिक  सुविधाओं  जैसे  प्रथम-द्वितीय  श्रेणी  के  विश्राम  कक्ष,  पीने
 के  पानी,  ट्‌यलट-:बाथ्रूम,  रेलवे  कैंटीन  आदि  सुविधाएं  नहीं  हैं।  यहा ंसे  अन्य  स्थानों  दिल्‍ली,  मुम्बई,  कलकत्ता व  मद्रास  के  लिए भी  कोई  रेलगाड़ी  नहीं  है।  मोहम्मदाबाद
 स्टेशन  पर  तो  प्लेटफार्म  ही  नहीं  है।

 अतः  वहां  पर  रेल  सुविधाएं  उपलब्ध  कराई  जाए।

 SHRI  KIRIT  SOMAIYA  (MUMBAI  NORTH  EAST):  Sir,  the  following  items  may  be  included  in  the  next  week's
 agenda:

 1.  Creating  health  awareness  about  Hepatitis  'B'  virus.

 2.  Development  of  Information  Technology/Internet  programmes,  software  programmes  in  all  Indian
 languages  to  take  Information  Technology  to  masses.

 श्रीमती  ज्सकौर  मीणा  (  सवाई  माधोपुर)  :  अध्यक्ष  महोदय,  अगले  सप्ताह  की  कार्य  सूची  में  निम्न  ज  को  सम्मिलित  करने  का  कट  करें  :

 1.  अनावृटि  के  कारण  राजस्थान  के  किसानों  की  बढ़ती  चिन्ता  एवं  पेय  जल  संकट  को  दूर  करने  के  लिए  शीघ्र  व्यवस्था  किए  जाने  की  आवश्यकता।

 2.  महिलाओं  पर  हो  रहे  अत्याचार  एवं  उत्पीड़न  को  रोक  कर  महिलाओं  को  समाज  में  प्रतिष्ठित  स्थान  दिलाए  जाने  की  आवश्यकता।

 MR.  SPEAKER:  The  House  shall  now  take  up  zero  hour.

 Shri  Mulayam  Singh  Yadav,  the  notice  given  by  you  in  regard  to  a  case  of  breach  of  privilege  is  under  my
 consideration.


